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LOK ADALAT

CENTRAL ADMINISTRATIVE TRIBUNAL
CHANDIGARH BENCH

CHANDIGARH
0.A. N0.060/00188/14 Decided on: 06.12.2014
Coram: Hon’ble Mr. Sanjeev Kaushik, Member (J)

Hon’ble Mr. Uday Kumar Varma, Member (A)

Smt. Mridula Mishra, age 37 years, Widow of Late Shri Baleshwar Mishra
son of Late Shri Kedar Nath Mishra (Ex-Loco Care Taker, Loco-Ludhiana
now  Deceased), Resident of Quarter No. T-6/A Station -colony
Hussainpur Rail Coach Factory, Kapurthala (Punjab)

...... ....Applicant
Versus

1. Union of India through its Secretary to Government, Ministry of
Railways, New Delhi.

2. ‘General Manager, Northern Railways, Rail Bhawan, Baroda House,
New Delhi. '

3. Divisional Railway Manager, Northern Railways Firozpur (Punjab)

..... Respondents

Present: Mr. Subhash Ahuja, counsel for the applicant
' Mr. Lakhinder Singh, counsel for the respondents

Order (Oral)
By Hon’ble Mr. Sanjeev Kaushik, Member(J)

1. With the consent of the learned counsel for the parties, the matter

was listed before the Lok Adalat today for disposal.
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3. 0.A. No.060/0¢j88/2014

2. Learned counsel for the parties conce‘de that thé casé of the
applicant for compassionate appointment was not considered at
an earlier point of time due to hon—furnishing of an a'ffidav’it by the
applicant to the effect that she will support the children df earlier
wife of the deceased.

3. Learned couﬁsel for the respondents states that now the
necessary affidavit has been submitted by the applicant and the
respondents will consider her case for compassionate appointment
in accordance with law. |

4, Learned counsel for the applicant prays that the responde'nts may
be directed to consider the claim of the applicant within a
réasonable period. |

5. In view of the above, the O.A. is disposed of, on consensual basis,
with a direction to the respondents fo consider the claim of the

applicant for compassionate appointment in accordance with law,
within a period of two months.

6. Disposed of accordingly.

(UDAYKUMAR VARMA) (SANJEEV KAUSHIK)
MEMBER (A) MEMBER (J)
PLACE: Chandigarh

Dated: 06.12.2014
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